IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

AT HYDERABAD

OA,352/9%9 dt.5-3-.198%9

Betwaen

K. Ramachandrudu ¢t Appliecant

and

1. Sub Divisienal Engineer
Te lecem, Tadpatri 515411

2, General Manager
Telecom District
Anantapar 515001

3. Chief General Manager
Telecem AP, Hyderabad-i

4, Dirscter Genergl Telecem

reptyg. . ' Unien ef India
New Delhi 110001 : Respendents

Ceunsel fer the applicant t C. Suryanarayana

Advecate

Ceunsel feor the respandents t V. Rajeswara Rae

CGSC
Ceram

Hen., Mr. Justice D.H. Nasir, VvC

Order

Oral erdar(per Hen. Mr. Justice D.H. Nasir, Vice Chairman)

Hegrd Mr, C, Suryanafay:na and Mr, Vv, Rajeswara Rae.
1. Frem the submissiens mac~ by them it emerges that the
interest of justice will be rorved if a directien is given
\ te Respendent-2 te recensider *he applicant's repredenta-
tien dated 12-2-1998 and disp.. e of the same as expadi-
tieusly as pessible but net later than 30-4-19ee,

2. The OA is dispos‘éﬂ*off'f QC&de Y. N ts.
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